
List of case record in 1 sheet 

Filing no.B.A.-8510/2020 

Karunanidhi Panday@ Karna Nidhi Panday     Versus    The 

State of Jharkhand 

Advocate for Petitioner      Sri Deepak Kumar  

Defects 

(i) Heading of vak may be corrected. 

(ii) Father’s name of the petitioners in page-1 vak differs from Imp. Order 

on well as Id card of deponent. 

(iii) Fresh Legible copy/duly certified T/c of page-9 and 10 and duly 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 


